CEHTRAL ADMINIBTRATIVE TRIBUNAL
PRIVCIPAL BERCH

CP Ro.4372008
4 Fo. 488§2004

Meaw Delhi thig the 8th day of April, 20095,

Hon'ble My, Justice M. Ramacheandran, Vice Chajrman {5}
Hon'ble Dr. Ramesh Chandra Panda, Member {4}

. Kishan Chand Sf o Itwari Lal,

B o EE-2259, Jahangiv Puxi,

‘Dethi-33. ... Applicant

{Present : None }
VERBUS

i. Shr T.X. Vigwanathan,
Secretary, Govt. of India,

.. Mindstry of Law and Justice,

Vi Bhastel Bhawan, New Delhi.

L
Z. - -Shyi GN Raju,
Addl. Secrstary, Govi. of India,
Legislative Department,

Minigiry of Law and Justics,
Shastri Bhawan, New Dellx.

3.  ShriBijender Singh,
Under Secretary, Govt. of India,
Legislative Department,
Ministry of Law and Justice,
Shastri Bhawan, New Delhi. ... Respondents

{By Adwocate Shri M.X Bhardwaj proxy for Sh. A.K. Bhardwaj }

ORDER | ORAL)

{ Hon'ble Mr. Justice 0. Pamachandran, Viee Chairman {J] :

Applicant is not present. We record the submission: of

counsel for respondents that there is full compliance. CF is closed

and notices stand discharged.
B
{ Or. Rames z%ﬁ&%@%ﬂa } { 3. Ramachandran }
HMember {3} Vice Chaivman {J}

sk



